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Centrel Adm histrat ive Tribunel
Principd Bench, New Delhi.

C2-234120M in
oA-1444/2003

NewDelhi this the Zeu dry of October, zOM.

Hon'ble Shri Shanker Rqiu, Member(J)
Hon'ble Shri S.K Malhotrq Membe(A)

Jqgbir Sineh(oBc)
S/o Shri Surat Singh,
R/o Vill. tftmdq Sonipd,
Hryara Roll No. 301 16738
ge,d23 others.
(through Sh. U. Srivasteva, Advocate)

Versus

l. Smt. GeetaSagr,
Delhi Subordinate Service Selection
Bord, thtoogh its Chairmm,
Institutional Areq
Vistrwas Nagar,Shahdra, Delhi-3 2.

2. Sh. RC. Shumq
Chief Fire Offtcer,
Delhi Fire Seryice,
BrakhmbaRoad,
Connaugfit Placo, NewDelhi Respondonts

(through Sh. Vijry Pandita, counsel for R-l and Sh. Run Nuesh, proxy for
Sh. Rishi Prakash, couneel for R-2)

Order(Ord)
Hon'ble Shri Shanker Rqiu, Member(J)

In view of an order pessed by the reepondents, nothing gurvives in the CP, ufiich

is accordingly dismissed Notices re dischaqged Houever, petitioners uegiven liberty

to esseil theirfirthergrievmce, in e.cordmce with law.
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